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Will the Minister of DEFENCE be pleased to state:

(a) whether the Government is contemplating to grant short service commission in the Indian Navy to the commercial license holders
of sail ships; 

(b) if so, the details thereof; and 

(c) the number of persons likely to be given commission?

Answer
MINISTER OF DEFENCE (SHRI PRANAB MUKHERJEE) 

(a) to (c): Commercial license holders of sail ships are eligible to apply for Short Service Commission in Navy if they fulfill the age and
educational criteria prescribed for recruitment in Navy. There are no earmarked vacancies. Those persons who qualify in Services
Selection Board and come within merits, are granted Short Service Commission. 
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